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CCP No. 6§/2008 in O.A. 408%06

Hon’ble Sri M. Kanthaiah, Member (J)
Hon’ble Sri A K. Mishra, Member (A)

App: SriRS. Gupta
Res: None

Counsel for applicant submits that respondents have complied the orders of

this Tribunal and as such the CCP has become in fructuous and the same is recorded
and as such the CCP is dismissed and notices are discharged. '

Member (J)




